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ALLOCATION OF TEKE' FOR DIS-
POSAL OF GOVERNMENT LEGIS-
LATIVE BUSINESS

THE VICErCHAIRMAN (DR.
NAGEN SAIKIA): Before I call the next
speaker, I have to make an announcement.

I have to inform Members that the Business
Advisory Committee, at its meeting held
today, the 3rd January 1991, allotted time for
Government legislative business as follows:

Business Tim e Allotted

[ RAJYA SABiHA ]

1. Consideration and passing
of'hi following; ill after these
are passed by the Lck Sabha:

(a) Til- public Liability In- Ihr.
surance Bill, 1990.
(b) The jute Manufactures 2 hts.

Dsvel pmmt Council
(Amendment) Bill, 1990.

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC
IMPORTANCE—COMMUNAL.

SITUATION IN THE COUNTRY—
(contd. )

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA); Yes, Mr. Raflque Alam.
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THE VICE-CHAIRMAN DR. NAGEN
SAIKIA): Please conclude. You already
taken much time,
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*Expunged as ordered by the Chair,
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THE VICE CHAIRMAN (DR.
~“AGESH SAIKIA): Please conclude. 5fou
already have taken mucr time.
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SHRI JAGESH DESAI: I would like to
point out one thing. He said that two were

stabbed and that news was on the TV. If it is F, ST AF fera % Ffl‘T. & 99
so, then from which source they got the FIT GI o & 1@- %: | =T A AT
information? Has any enquiry been made ‘(?,T , AT T@‘ % '-m'( E‘Tﬁ f\ﬂﬁz-
about it? Any action has been taken about the o FT AWM JT9Er FT ARATT
41 ) -
persons responsible? It bas to be done. el T"cpf % | gATT . frae

THE VICE-CHAIRMAN (DR. NAGEN qro SifE gt wfam & faeme
SAIKIA): I think, the Minister will take note '

of it. 2, W1 BHIC FW F 4IF A& §,
Fats T GFAT & | IAF ATA X

THE MINISTER OF STATE IN THE I AT AT G@ A T
MINISTRY OF HOME AFFAIRS AND THE A ¥ AR A g EenE
MINISTER OF STATE IN THE MINISTRY g far shre ar afssm ) ”
OF INFORMATION AND % smAr e F fF 1947 ¥ o

BROADCASTING (SHRI SUBODH KANT

W@ HIS0E §HT a7 FT7 IqFH AT
SAHAY). We will.

¥ az faar w2 fr fegmm
¥ @y g fgger @ g W

THE VICE-CHAIRMAN (DR. NAGEN 7% far sfasmw  s9™|ET ST
SAIKIA); Now Kumari Alia. Please complete T q7E T FTIE T S % 0

within two minutes.
*Expunged as ordered by the Chair,
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*Expunged as ordereq by the Chair.
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THE VICE-CHAIRMAN (DR,

NAGEN SAIKIA): Please  conclude otherwise

I will call the next speaker.
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g g

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): No, please conclude.
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-THE VICE-CHAIRMAN - (DR. NAGEN
SAIKIA): Please conclude otherwise 1 will
call the next speaker.
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THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): No, please conclude.
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THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Dr. Vijaya Mohan .
Redily. i'lease be brief.

DR. Q. VIJAYA' MOHAN.. REDDY: Mr,
Vice-Chairman, Sir, I am extremely thankful
to you for giving me this opportunity.

The communal violence in the country has
filled us with sorrow. The occurrence of
communal riots; in almost all the States and
the speed with which they spread has made
the people worry about the future of the
country's unity. The country's future has
become a big question mark before every
countryman

The law and order machinery has
completely failed in almost all the States. This
has to be properly understood by the Home
Ministry. The proposal of setting up an anti-
riot force, which has been postulated, should
be (immediately iprplemented.

caution the Government
about the new philosophy, the new
ideology, which is being propagated
by people who had never taken part
in the freedom movement. There is
the talk of Hindutva, Hindu Rashtra,
pseduo-secularism, etc. This is nothing
but an attempt at creating an ideo
logical wedge by certain forces who
had never taken part in the freedom
struggle. We should all counter it.
In the first War of Independence in
1857, Hindus and Muslims in their
tens of thousands shed their blood in
their tight against the Britishers. All
classes of people, all categories of
people, sepoys, peasants, everybody

1 want to
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shed their blood. Finally all the
people  united under the leadership" of

Bahadur Shah Zafar to fight the Britishers.
Where was communalism then? Did we
hear of communal riots before  the advent of
the British in' our country? There was no
communal violence then. Oudh was the
"centre of revolution of  Northern India.
In Ayodhya, Hindu and Muslim patriots were
hanged by a tree and the" tree was uprooted
by the Britishers" because that tree was being
worshipped by Hindus and {Muslims. The.
Britishers  brought in the 'divide-; and
rule' policy because' as long as the -
Hindus and  Muslims; - remained united,
there- was--no. chance for them to rule the
country. This was their philosophy. It  was
this reactionary philosophy which made the
people fight in 1905 to keep Bengal
united. For the wunity of Bengal people
shed their blood. Similarly, in all the struggles
connected with  the freedom movement,
Hindus and Muslims shed their blood. It
was this reactionary philosophy propagated
by the Britishers which led to the division of
the country and it is the same kind of
reactionary ideology today which wants
to thwart the development of the country, the
reactionary ideology represented by vested
interests in the country. Those people
have never taken part in the freedom struggle.
Has RSS taken  part, has Hindu Mahasabha
taken part, has the Muslim League taken
part?  Never. They were acting for the British.
This has to be understood clearly by our
countrymen. We will have to defeat this
ideology. For this a consistent struggle is
necessary. Every  village  district and
State must have its own peace
committees. People must come forward and
the Government must encourage them to
fight those disruptive elements. Now. there is
awareness among artists, journalists,
intellectuals and others. Everyone in this
country is coming forward. This opportunity
should be taken by the Government to
see that these communal forces are not
allowed to raise their heads. They are the
danger for this country. That is why I
tequest
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the hpir Home Minister and the Ministry to
think that the country's future is at stake and
they will have to act,, act quickly like Shri
Vallabh-bhai Patel who banned the RSS. Will
this Government have those gutts? Yes, we
have to take action against those.
communalists with firmness. I appeal to the
Home Minister to take action. on all these
matters.

About the Mandir and Masjid issue, there
must be understanding between, the Hindus
and the Muslims. If there is no agreement, the
High Courf decision must be final. We are a
country governed by law  and the
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Constitution. Nobody can go against either
the law or the Constitution of the country.
Thank you.

THE VICE-CHAIRMAN (DR.
NAGEN SAIKIA): Hon. Members, the i
discussion on communal sitution is over and the
Prime Minister will reply to it tomorrow after
the Question Hour. Now the House stands
adjourned till 11. 00 a. m. tomorrow.

The House then adjourned at
thirteen minutes past seven of the
clock till eleven of the clock on
Friday, the 4th January, 1991.



